E-tender enquiries are invited from all the eligible firms for the aforesaid e-tender. The tender
complete in all respect should be submitted online before the last date and time mentioned as above,

The agencies/firms interested in participating in e-tender must have registration on . e-
procurement portal of Delhi Govt, and class II of Class-III Digital Certificate / signatures from one of
the authorized agencies of the Controller of Certifying Authorities (CCA), Government of India. The list
of certifying authprities is available at http://cca.gov.in. For registration on e-procurement site,
Qendors may contact e-procurement Help Desk Phone No. 011-23392722 at Room No. 129, Level-I,

Delhi Secretariat, New Delhi.

Further details of NIT along with their terms & conditions, specifications and other documents
in this regard can be seen/downloaded at from. the Delhi  Government Website
https:// govtprocurement.delhi.gov.in

(RAJNISH BHATNAGAR)

CHAIRMAN, PURCHASE COMMITTEE
TIS HAZARI COURTS, DELHI



